
In the National Company Law Tribunal. Jaipur

cA(cAA)33/230-232/JPW20 l 8

UNDER SECTION 230-232 OF COMPANIES ACT,2O13

In the matter of:

APM INDUSTRIES Ltd. And APM Finvest LTd.

;;;,il*::#ffi'
Coram: Shri R. Varadharajan, Member (Judicial)

For Petitioner (s)

For Respondent(s)

: Rishi Sood,, Adv.

: None-appeared

ORDER

This matter is being adjoumed to 28.09.2018

relation to demerged undertaking.
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(R. Varadharajan)
Member (Judicial)


